
To, 
 
Honourable court, 
NGT, 
Principal Bench, New Delhi. 
 
Subject: Open threat to kill applicant life by Devender Maan and his associates. 
 
Dear Sir, 

I SUNIL SHARMA Resident of 114A, Sector11E, Faridabad had sent the letter petition on 11 Nov 
2024 and court took cognizance on my application on illegal encroachment in Sector-11, 
Faridabad market in front of Milan restaurant.  

Devender Maan and some RWA team members are directly and indirectly threatening me 
openly by the means of releasing videos to tarnish my position, abusing me in the society and 
spreading rumours all around in Faridabad and I am being defamed everywhere. Devender 
Maan is using every mean to threaten me and provoke people against me and my family is in 
great mental shock. 

I am being openly abused and some RWA members are doing provocations against me openly 
to threaten and kill me. Devender Maan, his wife Manju Maan and his associates are spreading 
unrest in the society, they are inciting and misleading large group of people to kill me openly and 
they are releasing fake videos abusing me. My life is in danger, and anything could happen with 
me now. I have given complaint in the Police Commissioner office on 07th May 2025, even 
though I had requested SHO, Sec-8, Faridabad to file my complaint. Police, SHO assured me, 
but my complaint has not been registered yet.  

I tried to meet Police Commissioner on 15th May 2025, Faridabad but I was not allowed to meet 
Police Commissioner. Me and my family life is in great danger. Hand fold request you to help me. 

 

Yours Sincerely, 

SUNIL SHARMA 

114/11E, Faridabad-121006. 
Mobile: 7506541187 
Dated 25 May 2025 
 

Screenshots of dire threat by Devender Maan, his wife Manju Maan and their associate 
Manoj Sinha.  
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